FORM P9
PUBLIC ANNOUNCEMENT

Process) (Regulations, 2021)

(Under regulation 19(2) of the Insolvency and Bankruptcy Board of India (Pre-packaged Insolvency Resolution

FOR THE ATTENTION OF THE CREDITORS OF MEDHANSH SNACKS PRIVATE LIMITED

Notice is hereby given that the Adjudicating Authority, New Delhi Bench VI has ordered for the commencement of pre-
packaged insolvency resolution process for Medhansh Snacks Private Limited on 08.08.2025 {Order Uploaded and
Received by RP on 12.08.2025}

RELEVANT PARTICULARS
| 11| I
1 |[Name of corporate debtor Medhansh Snacks Private Limited
2 |[Former name(s), if changed in last two years N/A
3 |Date of incorporation of corporate debtor 02/04/2007
4 |Authority under which corporate debtor is incorporated / registered ROC Delhi
5 |Identification number U55100DL2007PTC161510
6 |Address of the registered office and principal office (if any) of corporate| LP-11D, Pitampura, North West, New
debtor Delhi, Delhi, India, 110034
7 [Pre-packaged insolvency commencement date 08.08.2025 {Order Uploaded and
Received by RP on 12.08.2025}
8 [Name and registration number of the resolution professional Name: Gagan Gulati
Reg. Number: IBBI/IPA-002/TP-
IN00893/2019-2020/12832
9 |Address and e-mail of the resolution professional, as registered with the Reg. Address: A-179, First Floor,
Board Sudershan Park, New Delhi 110015.
Email address:
advocategulati@gmail.com
10 |Address and e-mail to be used for correspondence with the resolution |[Reg. Address: I-23, L.G.F, Lajpat Nagar
professional 111, New Delhi, Delhi 110024.
Email address:
pirpmedhansh@gmail.com
11 [List of claims shall be made available from 16.08.2025 at: Website of IBBI: https://www.ibbi.gov.in
1-23, L.G.F, Lajpat Nagar III, New Delhi,
Delhi 110024.

Place: New Delhi
Date: 12.08.2025

RP of

Sd/-
Gagan Gulati
Medhansh Snacks Private Limited

IBBI/IPA-002/TP-N00893/2019-2020/12832

AFA Valid upto: 31/12/2025
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NAINITAL sank
THE NAINITAL BANK LTD.

CIN No L

HEAD OFFICE: NAINI BANK HOUSE, SEVEN ODAKS,

| NEWAGE MARKETING LTD
17, Ground Flocr, Bahubalii Apartments New Rohtak Road New Delhi-110005
newagemarketing1984@gmail.com; Tel No.: +91 11-28711851
11909DL 1984PL.C018695, Wabsite: Wwww.newagemarketing.in

tatement of Standalone Un-Audited Financial Results

ate: 14.08.2025 Head-Premis:s

/

FORM P9
PUBLIC ANNOUNCEMENT
(Under regulation 19(2) of the Insolvency and Bankruptcy Board of India (Pre-packaged
Insolvency Resolution Process) (Regulations, 2021) ° .
FOR THE ATTENTION OF THE CREDITORS OF
MEDHANSH SNACKS PRIVATE LIMITED .
Notice is hereby given that the Adjudicating Authority, New Deihi Bench Vi has ordered for
the commencement of pre- packaged insolvency resolution process for Medhansh Snacks
Private Limited on 08.08.2025 {Order Uploaded and Received by RP on 12:08.2025)

MALLITAL, NAINITAL for the Quarter ended June 30, 2025 (Rs. in hundreds)
INFORMATION FOR BIDS/ OFFERS FOR PREMISES ON LEASE 3 Months_ b el
- 5 T - = d
The Bank requires a commercial building with an area of Particular 300062025 | 30 08 gms ™"
1000-1200 square feet preferably on the ground floor for . Un-Audited | Un-Audited
its following proposed location. fropeations (neh) _ : :
— - - | from ordinary activifies after tax (1872.75) (662.74)
Sr. No. Center (Priority Main Market) Area (in sq.ft.) ) for the period after tax (after
F ) 2940.83) 662.
L) Greater Noida West, Uttar Pradesh 1000-1200 hare Capital 1(33533_10} 35»,52237:;
; 3 R s “fing Revaluation R
2. Dwarka Expressway, Delhi 1000-1200 . B s e ey
T EETE 7 . 3 before extraordinary |
For which applications are invited by “Two Bid System’ ;':ea(a:i:Eeﬁﬁu:izrn':?rﬂéi";f) (0.352) (0.079)
(Two Bid Technical & Financial) till 27-08-2025. g (sfr extraordinary fems) (oF
Detailed-information is avaitable on the bank's website :ﬁ:x;’a":l‘:mf:';:::fu T —— - MM“"‘]’;’
= . 3 & rmat of Qual I i
httpTiwww.nainitalbank.co.infenglish/tender.aspx pder Regulation 33 of the SEBI (Listing and Otver Disciosirs Requir:rhmmi

| The full fnr_n_ml of the Quarterly Financial Results is available on the Stock
8 Www.msei.in For Newage Marketing Limited

Sd/-
e Manish Arora

Ghairman & Managing Director
5 DIN: 00373028

RPRISES LIMITED

jise, Barakhamba Road, New Delhi— 110001
16, Website: omanshwork.co.in *
—iail.com, PH: +91-8828488284
§ for the Quarter ended 30th June, 2025
3 . (Rs. in Lacs)

RELEVANT PARTICULARS : ‘ :
| I I - For Quarter ended Previous
1 | Name of corporale debtor Medhansh Snacks Private Limited : TR T 2025’ i Y‘;a;sg‘:;sd
2 | Formername(s), ifchanged in last two years | NIA & A ! M
Unaudite Audited d
3 | Date of incorporation cof corporate debtor | 02/04/2007 s ‘.Udl g Unaudited | Audited
4 | Authority under which corporate debtor is | ROC Delhi g 1247 - 12.28
incorporated / registered 3 : ;
5 | ldentification number % U55100QL2007PTC161510 S, (0:03) Ces) (0-66) (19.26)
6 | Addressofthe registered office and principal | LP-11D, Pitampura, North West, New Dethi, NC . - i i 2 !
office (if any) of corporate debtor Delhi, India, 110034 . - : | (0.03) | .- (454) (0.66) (19:26)
7 | Pre:packaged insolvency commencement |.08.08.2025 {Order Uploaded and Received by | |- Ese T |
date : RP on 12.08.2025} 1 008) | " (459 4~ (086) | " (19.26)
8 | Name and registration number of the | Name: Gagan Gulati _ g : GRE S RO
 resolution professional - | Reg. Number: IBBI/IPA-002/IP-N00893/2019- 2 )
- o | 2020112832 e T B (0.03) - (454) (0:686) (19.26)
9 | Address and e-mail of the resolution | Reg. Address: A-179, First Floor, Siidershan:} [,4 ! 3 T
professional, 2s registered with the Board | Park, New Delhi 110015, e ke 12056 | . 10006 . A006L [ (OUSP
: Email address: advocategulati@gmail.com : £ - -
10| Address and e-mail to be used for|Reg. Address: -23, LG.F. Lajpat Nagar I} | Wi -
correspondence with - the .resolution’| New Delhi, Delhi 110024, i i 7
professional . by * | Email address: ppirpmedhansh@gmail.com % U0 0.09) (0.0) (0:38)
|11 [-List of claims shall be made available from | Website-of 1BBI: hitps:/ivwwiibbi.gov.in] 0.00 (0.09) (0.01) (0.38)
: 16.08.2025 at:  ° 123, LGF, Lajpat Nagar lli, New Delhi, Delhi{ |
10024. |
. - ! e 5 e been prepared in accordance with the Indian Accounting
Place: New Delhi 7 . Sd- {fihe Companies Act 2013 read with Rule 3 of the Companies
; Gagan Gulati

Date: 12.08.2025 - ;
. RP of Medhansh Snacks Private Limited
TBBh'lPA-002JIP-N00893.'2019-2020!12332
AFA Valid upto: 31/12/2025

N

/.

NAMO EWASTE MANAGEMENT LIMITED
; CIN: L74140DL2014PLC263441 _
Regd. Off.: B-91, Private No. A6, Basement, Main Road Kalkaji, -

A South Delhi, New Delhi-110019, India
- NAMO Website: www.namoewaste.com | Email;
eWaste

Contact No.: +97 9873406967
NOTICE OF 12™ ANNUAL GENERAL MEETING TO BE HELD THROUGH VIDEO
CONFERENCING (“VC")/OTHER AUDIO-VISUAL MEANS (“OVAM")

Notice is hereby given that the 12 Annual General Meeting (AGM) of the company
will be held on Tuesday, 09" September 2025 at 04:00 PM. (IST) through video
conferencing (“VC") / other Audio- Visual Means (“OVAM®) without the physical
presence of members, in ‘compliance with the applicable provisions of the
Companies Act, 2013 and rules framed thereunder (the “Act) read with relevant

circulars issued by the Ministry of Corporate Affairs (MCA) and the Securities and
Exchange Board of India ("SEBI"), in this regard, the deemed venue for the 12" AGM

A6

%ended 30th June, 2025 have been reviewed by the Audit
1of the Company at their respective meetings held on 13th
p limited review by the statutory auditors of the Gompany
|__Inge Board of India (Listing Obligations and Disclosure

@ | rearanged, wherever required.
F‘_ie Quarter ended on 30th June, 2025 are also available on

1)3 of SEBI (Listing Obligations & Disclosure Requirements)
tport does net have any impact on above results and notes
io be explained. E

For Omansh Enterprises Limited
: Sd/-
Babulal Bhawarlal Kharwad
Whole Time Director

DIN: 08005282

e
D

shall be the Registered Office of the Company.
The Electronic copies of 12" Annual Report of the Company for the Financial Year
2024-25 along with the Notice of AGM will be made available on the website of
the Company at website
of. DL ie. G\

m: ;

I House Road, Jodhpur- 342003
: 192R1200_UPLCO}6480
Site: www.somiinvestor.com

BELTINGS LTD
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Ujala Credit Co-operative Society Limited (Multi state]

410, 4" Floor, C-1,2,3, P P Tower, NSP, Pitampura, Delhi-110034,
Ph. 011-45595003 Website: www.ujalacredit.com;
Registration no. MSCS/CR/552/2012

NOTICE OF ANNUAL GENERAL MEETING

of General Body of Ujala Credit Co-operative Society Limited (Multi

state) will be held on Saturday, Sixth Day of September, 2025 at

KHUSHI. BANQUETS, 3“Floor, MP Mall, MP Block, Pitam Pura

Delhi, Near City Park Hotel, Gopal Mandir at 11.00 AM to transact

the following business:

1. Toreceive, consider and adopt the Audited Financial Statement
of the Society for the Financial Year ended March 31, 2025 and
Reports of the Board of Directors and Auditors thereon.

2. Toappoint Statutory Auditor of the Society for the FY 2025-2026.

To approve the Budget for Financial Year 2025-2026. *

4. To seek approval of the long term perspectlve plan and the

annual operation plan. £

5. Toapprove the appropriation of profit.

6. Anyother matter with the permission ofthe Chairman.

By order of the Board of Directors

Sd/-
Rajinder Singh Rawat
Chairman

Ujala Credit Co-operati
Society Limited (Multi state)

w

Date: 14" August, 2025
Place: Delhi

Notice is hereby given that the Fourteenth Annual General Meeting i
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